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In The Central Administrative Tribunal
ALLAHABAD BENCH
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Application No.... ....

Applicant (s)

Advocate for Applicant (s)

ORDER - SHEET ::

23872000 .. .. of 199

Respondent (s)

Advocate for Respondent (s)

Notes of the Registry

Orders of the Tribunal

1747 2000 _

Hon'ble Mr . § «K.I . Nagvi, JMe

]/ri R.P. 8ingh learned caunsel for

. Sri A. Sthalekar learned

T

the applican
counsel for the respondents has sought
for two months further time to m
with directicns issued on 22 .5.2000 .

Oonly fcur weeks time is allowed.
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